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1 2 3
O1l Meals -55.72 -30.41
O1l Seeds -23.14 044
Marine Products =733 23.06
Meat, Dairy and Poultry Products 903 -083
Iron Ore -59.81 66207
Mica, Coal and Other Ores, Minerals 032 -3.66
including process
Leather and leather Manufactures 401 29
Engineering Goods 939 057
CottonYarn/Fabs /Madeups, Handloom 0.48 -553
Products Etc.
Man-MadeYam/Fabs./Madeups Ete. 631 -359
Petroleum Products 4231 -11.37
Others -4.99 1.45
Source: DGFT, Ministry of Commerce and Industry
Export Data of Textiles

2015-16 Vs. 2014-15 APR-SEP'16 Vs,

APR-SEP'15

Commodity GROWTH(%) GROWTH(%%)
Textiles And Clothing -1.70 -410

Source: DGCI&S, Ministry of Textiles

Review of existing labour laws

1856. SHRI AJAY SANCHETI: Will the Minister of LABOUR AND EMPLOYMENT

be pleased to state:

(a) the details of the existing labour laws under consideration of Government

for revision;

(b) the details of the reasons for revision;, and

(c) the steps taken so far in this direction?
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THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND EMPLOYMENT
(SHRI SANTOSH KUMAR GANGWAR): (a) to (¢) The Second National Commission
on Labour has recommended that the existing Labour Laws should be broadly grouped
into four or five Labour Codes on functional basis. Accordingly, the Ministry has taken
steps for drafting four Labour Codes on Wages; Industrial Relations; Social Security
& Wellare; and Occupation Safety, Health and Working Conditions respectively, by
simplifying, amalgamating and rationalizing the relevant provisions of the existing
Central Labour Laws. Out of these, the Labour Code on Wages has been introduced
n Lok Sabha on 10.08.2017 and subsequently, referred to the Parliamentary Standing

Committee on Labour. The rest of the codes are at pre-legislative consultative stage.
Shortage of doctors/nurses in ESIC hospitals

1857. SHRIMATT JTHARNA DAS BAIDYA: Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

{a) whether the service rendered by the Emplovees State Insurance Corporation
(ESIC) hospitals to its beneficiaries/patients is not satisfactory due to the shortage of

doctors/nurses 1n the hospitals;

(b) if so, the details thereof along with the number of vacant posts of doctors

and nurses in the hospitals, State-wise; and

(c) the steps taken/being taken by Government for filling up the said vacancies
along with the time by which they are likely to be filled up?

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND EMPLOYMENT
{SHRI SANTOSH KUMAR GANGWAR): (a) Service rendered by ESIC Hospitals to its
beneficiaries/patients is generally satisfactory. Any shortage of Doctors/Nurses in the
hospital is fulfilled by engagement of contractual staff as a short term measure and

process of regular recruitment 1s also undertaken along with.

(by Details of number of posts sanctioned, in-position and existing vacancies

State/UT-wise are given in the Statement (See below).

{c) Steps taken to fill up vacant posts:—

{1) 40% of the sanctioned posts under the GDMO sub cadre in ESIC hospitals
are being filled with Senior Residents by Medical Superintendents at local

level.



